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LOK SABHA

Tuesday, May 4, 1965/Vaisakha 14,
1687 (Saku.

The Lok Sabha met at Eleven of the
Clock.

[Mg. SPEAKER in the Chair]

RE: QUORUM

Mr. Speaker: Should I repeat my
request that I should not have to wait
till the quorum is there? Members
should take greater care that at least
from the start we must have the
quorum at 11 o/clock.

ORAL ANSWERS TO QUSETIONS
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Shri Shinde: As far as the factual
position is concerned, after the com-
pletion of the police investigation in
respect of blackmarketing in iron and
steel, GC sheets, charge-sheets have
been framed against six persons and
six different cases have been filled in
the court of law. The cases are pending
al present in the SDM's court, Pahar-
ganj.

Mr. Speaker': The hon. Member
says that there were two names of
Members of Parliament and by some
influence they have been taken out
from those lists.

Shri Shinde: I think the police
have proceeded without interference
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